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NOTICE OF NOMINATION

Election to Legislative Council by the member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—
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Place - Patna q.E\ S"’T 7

Date - 09th January, 2025 _
Note :— wherever alternative is provided score out the word(s) not applicable.
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